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SLP(C) No. 14691 OF 2000

| TEM No. 1- A Court No. 4 SECTI ON | X
( For Judgnent ) AN MATTER
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS
C. A. No.821/2002 @
Petition(s) for Special Leave to Appeal (G vil) No.14691/2000
G N. NAYAK Appel | ant
VERSUS
GOA UNI VERSI TY & ORS. Respondent s
[ HEARD BY HON BLE S. RAJENDRA BABU AND RUMA PAL, JJ ]
Date : 29/01/2002 This Petition was called on for
pronouncenent of judgment today.
CORAM :

HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MRS. JUSTI CE RUVA PAL

For Appellant (s) M. N Ganpat hy, Adv.
For Respondent (s) M. V.N Raghupat hy, Adv.

Ms. Praveena Gautam Adv.

ORDER
............ Y
SP2
Hon’ ble Ms. Justice Ruma Pal pronounced the
j udgnent of the Court.
Leave granted.
The appeal is allowed w thout any orders as to
costs.
. SP1
(Meenu Sethi) (Om Prakash )
Court Master Court Master

Signed reportable judgnent is placed on the file



